FORM G

INVITATION FOR EXPRESSION OF INTEREST FOR
VIVAAN MULTISTRUCTURES LIMITED OPERATING IN CONSTRUCTION
INDUSTRY AT NASHIK, MAHARASHTRA

(Under Regulation 36A(1) of the Insolvency and Bankruptcy Board of India (Insolvency
Resolution Process for Corporate Persons) Regulations, 2016)

RELEVANT PARTICULARS

. |Name of the corporate debtor along

with PAN/ CIN/ LLP No.

Vivaan Multistructures Limited

(formerly known as Vivaan Multistructure
Private Limited)

CIN: U45309MH2018PLC315169

Address of the registered office

Office No.14, Suyojit Modern Point, CTS S
No. 6765, 6766, 6767,6768, Opp. Police
Parade Ground, Sharanpur Road, Nashik —
422 002.

URL of website

Corporate Debtor does not have a website.

Details of place where majority of
fixed assets are located

Details not available.

Installed capacity of main products/
services

Can be sought by sending request to Interim
Resolution Professional at:
cirp.vivaan@outlook.com

Quantity and value of main products/
services sold in last financial year

Rs. 15,79,09,320.52 as per the Balance Sheet
for the year ended 31/03/2021.

Number of employees/ workmen

Details not available.

Further details including last
available financial statements (with
schedules) of two years, lists of
creditors, relevant  dates  for
subsequent events of the process are
available at:

Can be sought by sending request to Interim
Resolution Professional at:
cirp.vivaan@outlook.com

Eligibility for resolution applicants
under section 25(2)(h) of the Code is
available at:

Can be sought by sending request to Interim
Resolution Professional at:
cirp.vivaan@outlook.com

10.

Last date for receipt of expression of
interest

21/11/2024

11.

Date of issue of provisional list of
prospective resolution applicants

01/12/2024

12.

Last date for submission of

objections to provisional list

06/12/2024




13.

Date of issue of final list of
prospective resolution applicants

16/12/2024

14.

Date of issue of information
memorandum, evaluation matrix and
request for resolution plans to
prospective resolution applicants

21/12/2024

15.

Last date of submission of resolution
plans

20/01/2025

16.

Process email id to submit EOI

cirp.vivaan@outlook.com

Notes: 1. The Resolution Professional has filed an Interlocutory Application (“IA’) before
Hon’ble National Company Law Tribunal (“NCLT"’), Mumbai, for extension of CIRP period.
This Form G is subject to approval of the IA by Hon’ble NCLT.

Sd/-
CMA Harshad Deshpande

Interim Resolution Professional of Vivaan Multistructures Limited

IBBI/IPA-001/IP-P-00166/2017-18/10335

AFA No.: AA1/10335/02/211224/106686 (valid till: 21/12/2024)

Reg. Address: 403,

Kumar Millennium, Shivatirtha Nagar Kaman,

Opp. Krishna Hospital, Paud Road, Kothrud, Pune — 411 038

Reg. Email ID: harshad de@hotmail.com
Process Mail 1Id: cirp.vivaan@outlook.com
Place and Date: Pune 06/11/2024
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Asset Recovery Branch, Navi Mumbai : Shop No G-9 & 10, Lokmanya Tilak Shopping Centre, Plot No 8, Sector 1 Vashi,
THE INDIAN EXPRESS, WEDNESDAY, NOVEMBER 6,2024 o Voot 400708 | 1o 022.90675503
Email : brmgr2259@mahabank.co.in; Bom2259@mahabank.co.in
JHARKHAND STATE BEVERAGES Stressed Assets Recovery Branch Sale Notice for sale of immovable properties (Appendix-IV-A)
CORPORATION LTD. RANCHI (SARB), Chatrapati Sambhajinagar -

n o Plot No.1, Town Center. CIDCO, E-Auction Sale Notice for Sale of Inmovable Assets under the Securitization and Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 read
(A GOVT. OF JHARKHAND UNDERTAKIN G) Chatrapat'i Sambhajinag'ar 431 003 with proviso to Rule 8 (6) of the Security Interest (Enforcement) Rules, 2002.

Corporate Identification No-U51228JH2010SGC014519 Notice is hereby given to the public in general and in particular to the Borrower(s) and Guarantor(s) that the below described immovable properties mortgaged/ charged to the Bank of

205201082 9 (For Immovable Property) [l Lo X X [o] Yl (o ) f (o B [(Rule-8(1)] Maharashtra, the possession of which have been taken by the Authorized Officer of Bank of Maharashtra, will be sold on “As is where is”, “As is what is” and “Whatever there is”
TIN No - 20520108277 . . ) . . ) basis on 26.11.2024 between 11.00 am and 3.00 pm, for recovery of the balance due to the Bank of Maharashtra from the Borrower(s) and Guarantor(s), as mentioned in the table.
Utpad Bhawan, Ground Floor, Near New Police Station, B Wﬁeﬁaz_th%‘:;‘?gﬁn? bEIrr‘lg__the AU:ROTIZEd Obfflz‘)%r Odf Sfl_a;e Details of Borrower(s) and Guarantor(s), amount due, short description of the immovable property and encumbrances known thereon, possession type, reserve price and eamest
Kanke Road, Ranchi-834008 ank of India, .Sambhajinagar (Aurangabad) under The money depositare also givenas under:
e o g Securitization and Reconstruction of Financial Assets and Short Description of immovable Amount Due as Reserve
E-mail :- jsbcl.jharkhand@gmail.com Enforcement of Security Interest Act 2002 and in exercise of powers Sr. Name of Borrower Guarantors property with known encumbrances per demand notice Price
Letter No- 2234 Ranchi, Date: 04/11/2024 conferred under Section 13(12) read with Rule 3 of the Security — —
) - 1 |M/S Care and Cure Ortho system Mrs Asha Sandipeni Bhole Flat No 2 1st Floor Eshwari Pride,| On 02/01/2017 Rs 52,21,287/- Rs
NOTICE FOR CANCELLATION OF EXPRESSION OF '1“;‘3/r§§tl(ZEO“;?:CGQ";T?LR“'?JS' cz)(r)]ozt, r']sesuidoﬁ r?)‘f,\r,"ear“d “',‘I‘;’L'Cg g?fg Prop Mr Sandipeni Pundalik | Add:Flat No 7,Neelam Apariment, Near Jogging |Consiructed on Plot 24 Sr. No 331/2A/1 | plus unapplied interest thereon |37,00,000)
INTEREST ! g up ! - Bhole Park, Indira Nagar Nashik Opp Metro Zone, Wadala Pathardi| @ with monthly rests, w.e.f.
The Tender Notice No- JSBCL/01, Dated: 08.08.2024, PR | | Laxmivenkateshwara Cotton Mill LLP to repay the amount Add: Shop No 08, Choudhari Mr Kishor Ambadas Mali Road, Dnyaneshwar Nagar, Mouje| 30/12/2016 loan, plus all costs,
No- 332253 in connection with Selection of Bidder Cum Technicial mentioned in the said Notice being Rs.6,32,69,601.00 (Rupees Six Plaza, Rane Nagar Jogging Mr Ashok Lohade ~ |ParthardiTal & Dist Nashik 422010 charges and expenses or other
Support Agency for Implementation, Supply, Installation, Operation & Crore Thirty Two Lakh Sixty Nine Thousand Six Hundred One only) as Park, Indira Nagar, Nashik Add: 15, Suprabha CHS, Ashok Stambh, Nashik |Area; built Up 1700 Sq Ft. ) incidental charges incurred
Maintenance of Central Command & Control Center (CC&CC) is here ggtilgl 07/2024, within 60 days from the date of receipt of the said Qi%rﬂztg,;?ngﬁzﬁfr?n%?;nmaeggr Mr Deepak Ramesh Choudhary Type of possession: Physical thereof .
by cancelled. : ; '

Y General Man:gdé; (Operation) The borrower and guarantors having failed to repay the amount, ; “Nnasg'k e m NI e A O R e -
PR.NO.339875 Tt : notice is hereby given to the borrower and the public in general that the r Govind Tukaram Shirode atNo dUzan eramb Residency | On S. - S
Excise(24-25):D Tharkhand State Beverages Corporation Ltd. Ranchi | | - 40 cigned e Symbolic Possesaion of o propartios Mrs Radhika Govind Shirode on plotno 16 Survey No59/1A of Mauje | plus unapplied interest there on | 28,00,000/-

described herein below in exercise of powers conferred on him under Add: Row House No 447, Gangapur Dhruv Nagar, Near Motiwala| @ 9.30% p.a. with monthly
. - - b Gajanan Temple, Satpur College, Nashik, Tal and Dist Nashik rests, w.e.f. 02/07/2017 HSG
B tSr:?cggg (1) 3(t4)b0f ﬂj;) Zild Act read with the Rule 8 of the said Rules on Colony, Satpur Nashik Area121.19SqMtBuiltup Loan, plus all costs, charges
INVITATION FOR EXPRESSION OF INTEREST FOR I§rh B cto er;G ) tor i ricul d th blic i i Type of possession: Physical andcﬁ);eeggeiﬁctarrlcr);g%ggg?ntal
HONEST DERIVATIVES PRIVATE LIMITED OPERATING IN STARCH N be 0"9""321 “ara’(‘j °r|'”.pha h'°“ ar and the %“ 1c (;” gl?”era .'ﬁ R — : 9 :
MANUFACTURING AT JALGAON DISTRICT, MAHARASHTRA ereby cautioned not to deal with the properties and any dealings wit 3 |Mr Sachin Shirode Mr. Govind Shirode FlatNo 201 and 202 Shree residency on | On 08/12/2017 Rs. 2981476/- Rs
; ; the properties will be subject to the charge of State Bank of India, for Mrs Vaishali Sachin Shirode Add : Row House No 447, Gajanan Temple,  [plot no 58 situated at survey no 193/A, | plus unapplied interest there on | 23,31,000/-
(Under Regulation 36A(1) of the Insolvency and Bankruptcy Board of India ) l ! . Mouie. S Nashik 42200 9.30 ith i
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016) an amount of Rs.6,32,69,601.00 (Rupees Six Crore Thirty Two Lakh Add :Row House No 06, Satpur Colony, Satpur Nashik ouje, Satpur, Nashik 422007 @ 9.30% p.a. with monthly
RELEVANT PARTICULARS Sixty Nine Thousand Six Hundred One only) with further interest from Shubham Row House, Area123.04SqmBuiltup rests, w.e.f. 09/12/2017 HSG
- - . 18/07/2024, plus costand expenses thereon. Sawarkar Nagar, Satpur Colony, Type of possession: Physical Loan, plus all costs, charges
1. | Name of the corporate debtor along with Honest Derivatives Private Limited ’ ) L AR o . Satpur, Nashik and expenses or other incidental
PAN/CIN/LLP No. CIN: U930006J2007PTCO51271 The borrower's attention is invited to provisions of sub-section (8) of charges incurred thereof
. ‘ tion 13 of the Act, i t of ti ilable t th
2. | Address of he registered offce E-43, Second Floor, Sumel Busiess Park Saation 13 cflheAc, Inrespactof tima avalablo to redeem tha secured 4 [Mir Arun Kisan Shelke Jitendra Somnath Nimgulkar Flat No 16 3rd Floor Eshwari Heights| On 16/07/2017 Rs. 3307153~ | Rs
Near New Cloth Market, Outside Raipur Gate, . Add: Flat No. 13, Vindhyachal Add: 02, Moreshwar Apartment, Near Malang ~ [CHS Itd Plot No 13 Village Pathardi | plus unapplied interest there on | 21,40,000/-
Ahmedabad, Gujarat - 380002 I DESCRIPTION OF IMMOVABLE PROPERTY I Society, Bodhale Nagar, Society, Nashik Road, Nashik-422006. Nashik 422010 @ 9.30% p.a. with monthly
3. | URL of website Not available 1) All parts and parcel consisting of Factory Land & Building at Nashik-422006 Mr. Arun Krushnarao Chavan Area 55.76 Sq Mt Carpet ) rests, w.e.f. 16/07/2017 HSG
4. | Details of Place where majority of fixed Assets | Jamner, Dist. Jalgaon Maharashra Sy.No.78/EE/2, Sathegaon, GP Narayankhed, Dist.Sangareddy,| ||| Near Anjuman 5§|6,hf§kozg\£%%dh Nashik Road, Type of possession: Physical Lé)an, plus all 003:31 c_ha_ggest |
are located Telangana, Ad.Area 1 Acre 35 Guntha in the name of Sanjay 5 ashik- Flat No 22 4Th Floor Eshwari Heights | 2" %xpenses oro detrhlncl e;n a Rs
5. | Installed capacity of main products/ services | \aize crushing for production of starch and Rameshlal Bhandari, boundedas: CHS Itd Plot No 13 Village Pathardi charges Incurred thereo 21,40,000/-
ivatives - Grindi ity - . T ' . Nashik 422010
?gﬂﬁ;ﬁfﬂﬁg;ﬁs Grinding capacity - 300 East : Agr!culture land of Vittal Reddy West : R&E Road, Naryankhed t? Raipally Area55.76 Sq Mt Carpet
_ . South : Agriculture land of B.Ramesh ~ North : Agriculture land of Tanaji Rao Type of possession: Physical
6. | Quantity and value of main products/ Turnover: Rs. 52,11,71,051 - . .
services sold in last financial year (As per latest available audited balance sheet 2) Hypothecation of Entire movable Plant & Machinery purchased 6 |Mis Green Field Foods Partner Mr Hemant H Oturkar Residential Row Bungalow, Plot No. 21, | On 02.03.2017 Rs. 78,94,534/- Rs.
for the financial year 2019-20) (Segment out of Bank Finance at in the name of M/s.Shree Mr Vlk_rant S_hnkant S_hmtre, Add: Wakad Tal Niphad Dist Nashik Ground + First Floor, Yashqdh| Row plus unapg)hed interest there on | 35,00,000/-
reports are yet to be received by the RP). Laxmivenkateshwara Cotton Mill LLP at Sy.No.78/E, Paypali Road, Mrs Nisha Vikrant Shintre and House, Sr no. 266/1/1B, Kalika Vihar,| @ 9.30% p.a. with monthly
7. Number of employees/ workmen The company s nol operationl and there were Sathegaon. Naravankhed. Dist.Sangareddy. Telangana-500084. Mrs_lndrayam Shintre Matru Darshan Society, Situated at Sant rests, w.e.f. 03.03.2027
1o workmen or emolovees as on the date of CIRP 9 ’ Y d 9 Y 9 Add:Gat No 141/1 and 2 Savata Mali Nagar, Adgaon Naka Tal | Commercial Loan, plus all costs,
— —— POy - Date - 30/10/2024 Sd- i Jondhale warehousing complex, DistNashik 422003 charges and expenses or other
8. | Further details includinglast available financial | Can be sought by sending ate : Authorised Officer £ Opp Nandini Agarbatti, Mumbai Area81.51 Sq.Mt Built Up incidental charges incurred
statements (with schedules) of two years, lists | Resolution Professional Place : Narayankhed / Sangareddy State Bank of India wl Ara Highway, Type of possession: Physical thereof..
of creditors are available at URL: cirp.honestd@outiook.com 2 Jaulke, Tal Dindori Nashik Flat No 134t Fi Knetwani N R
at No 13, oor, Khetwani Nagar s.
9. | Eligibilty for resolution applicants under section | Can be sought by sending request to Interim KOHINOOR GINNING AND PRESSING PRIVATE LIMITED Building D, Plot No 1+2+3+4+13(p)193r 25,00,000/-
25(2)(h) of the Code is available at Resolution Professional at:citp.honestd@outiook.com (A Company under Liquidation vide Hon'ble NCLT, Mumbai order dated 02.05.2024) no758/1B+2/1 Untwadi Road, Tal Dist
K K K Registered Office: Office no. 108-112, City Pride Building, 1st floor Nashik 422009
10.| Last date for receipt of expression of interest | 21/11/2024 Near Mondha Naka Signal, Jalna Road, Aurangabad-431001 Maharashtra, India. A?:a |79.153q. Mt. Built Up
11/ Date of issue of provisional list of prospective | 01/12/2024 E-AUCTION Type of possession: Physical
lution applicant ) i Pri
resolution applicants _ _ / Notice is hereby given that Kohinoor Ginning and Pressing Private Limited (In Liquidation) 8 [M/s Siddhi Vinayak Infosys Mr. Nivrutti Wamanrao Bhadane Flat No. 4, 2nd Floor, Eshwari Pride| On 31.12.2016 Rs.58,90,030 Rs
12] Last .date”v ftof submission of - objections to| 061212024 (Corporate Debor) is proposed to be sold, in accordance with Clause E of Reg. 32, 32(A) Prop. Mr. Girish Jibhau Flat No. 202, Ashiyana Society, Tagore Nagar, situated at Village Pathardi, Plot No. 24, | plus unapplied interest thereon | 17,78,000/-
provisional st Sub Reg. 1 of Reg 33 and Schedule 1 of Insolvency and Bankruptcy Board of India Jadhav o Behind Aurangabadkar Society, Nashik Pune  |S. No. 331/A2/1, Wadala PathardiRoad, |  with monthly rests, w.e.f.
13| Date of issue of final list of prospective resolution| 16/12/2024 (Liquidation Process) Regulation, 2016 through E-Auction Platform Flat No. 1, “Eshwari Pride”, Plot Road, Nashik- 422006 Nashik . 01.01.2017 plus all costs,
applicants ncltauction.auctiontiger.net. ’ No. 24, Survey No. 331/A2/1, Mrs. Rajani _Nivrutti Bhadane Area76.67 Sqmt Bui_It uP . ch.arges and expenses or other
14 Date of issue of information memorandum,| 21/12/2024 Address for All Assets: Opp. Metro Zone, Wadala Flat No. 10, Padma Vishwa Plaza, Tagore Nagar, Type of possession: Symbolic incidental charges incurred
evaluation matrix and request for resolution plans| Located at Sr. N 37/é/2 Adiacent to Solanur-Ahilvanagar Hishway, Village Ghogaraaon Pathardi Road, Nashik- 422009 | Near Kamal Autocare Somety,Nast Pune Road, thereof.
to prospective resolution applicants ocated at of. No. v//4/¢, Adjacent 10 oolapu yanagar nighway, village ahogargaon, Nashik- 422006
15/ Last date for submission of resolution plans 20/01/2025. Taluka Shrigonda, Distict Ananags, Mt 414401 Mr. Nirvrutti W Bhadane/Mrs. Rajani N Bhadane
' it i Lot |Details of Assets| Dateand |Reserve EMD Increment ~ FlatNo. 301, 3rd Floor, A Type Building,
16/ Process emailid to submit EOI cirp.honestd@outlook.com No. time of | Price Amount Value Vista Complex, mouje Wadala, Nashik- 422006
Sdl- Auction Mr. Vishal Vasant Kshatriya
CMA Harshad Deshpande 1 |Land & Building and| From % 13,50,00,000.00]  1,35,00,000.00 | 5,00,000.00 Row House No. 2, Shree Ganesh Row House,
Resolution Professional of Honest Derivatives Private Limited Plant and Machinery |  04:00 Survey No. 27/A2 Narayan Nagar, Ashok Marg,
IBBI/IPA-001/IP-P-00166/2017-18/10335 Area-24000 Sq. Mt| pp i Wadala, Dist. Nashik- 422006
AFA No.:AA1/10335/02/211224/106636 (valid til: 21-12-2024) (Approx) 06:00 Mr. Vishal Vasant Kshatriya
403, Kumar Millennium, Shivatirtha Nagar Kaman prrn . Add Shop No. 9, Antariksha Apartment, Ambedkar
" ! 2 |Land & Building PM ¥ 11,70,00,000.00| ¥ 1,17,00,000.00 | 5,00,000.00 p NO. 9, Antariksha Apartment, edkal
Opp Krishna Hospital, Paud Road, Kothrud, Pune - 411 038 p p
Registered Email D: harshad_de@hotmailcom Aﬁ(ea-24000 Sq. Mt on Nagar, Tagore Nagar, Nashik Road, Nashik- 400083
Date and Place: Pune 06/11/2024 Process Email D: cirp. com (Approx) ___[03/12/2024 9 |M/s Dhanshree Tyres Prop. Mr. Anil Kumar Bhagchand Jain Flat No. 1, 2nd Floor, Rajhans Society,| On 01.07.2021 Rs.31597044 Rs
3 [Plant and Machinery 1,80,00,000.00 | ¥ 18,00,000.00 | 2,00,000.00 Mrs. Malati Anil Kumar Jain Mr. Dhiraj Kumar Anil Kumar Jain Near Datta Mandir, Plot No. 10, Mhasrul, | plus unapplied interest thereon |43,53,000/-
ga‘)’”s's“”g of Lot4to Shop No. 5,6,7,8, Chitrakut Shop No. 5,6,7,8, Chitrakut CHS, Nashik 422004 with monthly rests, wee.f.01.07.2021
FORM G L _ Housing Society,Opp. Opp. Panchwati Police Station, Area: adm. 136.02 Sq. Mtr Built up plus all costs, charges and
INVITATION FOR EXPRESSION OF INTEREST FOR g g'””‘ggt't“ac'"”e § ggggggggg ; gggggggg : isggggg | |Panchwati Police Station, Dindori Road, Nashik- 422003 Type of possession: Symbolic | expenses or other incidental
VIVAAN MULTISTRUCTURES LIMITED OPERATING IN CONSTRUCTION Pfevgargw"r’; 00,000 /00,500 00 70 | Dindori Road, Nashik- 422003 FlatNo. D-101, 1st Floor, GaneshAnnex | charges incurred thereof. Rs
_ INDUSTRY AT NASHIK, MAHARASHTRA : Equipment Apartment, Opp. Gurudwara, Saraswati 31,47,000/-
(Under Regulation 36A(1) of the Insolvency and Bankruptcy Board of India & [Pressing Unit ¥98.40.000.00 Z28400000 123000000 Nagar, Old Adgaon Naka, Panchwati
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016) 7 [Humidification 75 7'0 600'00 7 5'7 0'00'00 75 0'00'00 Nashik 422003
RELEVANT PARTICULARS System Areaadm. 69.65Sq. MtrCarpet )
1. [ Name of the corporate debtor along with Vivaan Mulfstructures Lirited 8 |Raw Cotton 794500000 | 9450000  |%10,000.00 L Type of possession: Symbolic
PAN/CIN/LLP No. (formerly known as Vivaan Multstructure Private Limited) Dispensing System 1 Shop No. 7, Chitrakut Cop-op Housing Rs
CIN: U45309MH2018PLC315169 9 [Waterial Handling 7472500000 | 24250000  |%5,000.00 Society, Dindori Road, Panchwati, 2258,000/-
2. | Address of the registered office Office No.14, Suyojit Modern Point, CTS S EqU.IpITIBmS. Nashik
No. 6765, 6766, 6767,6768, Opp. Police Parade Ground, 1(11 ‘(’)\(ﬂammg Bridge : %Sghogg%?gn ; fségooodgooo : gboggbogo Area: adm. 20.91 Sq. mtBuilt up
Sh Road, Nashik —422 002. [RV] : : T f ion: Symboli
- e - 12 | Electric Installation % 28,35,000.00 32,83,500.00  |%30,000.00 . i o. posses#lon yn.] o
3. | URL of website Corporate Debtor does not have a website. 13 [Fire Fighting % 5.70.000.00 Z57.000.00 25.000.00 12 |M/s Anslo Autopack M/s Anslo Packaging through Partner NA Land situated being and lying at Gat On 27.09.2022 Rs
4. | Details of Place where majoriy of fixed Assets | Details not available. Equipments/ Systems Prop. Mrs. Supriya Sagar Mrs. Supriya Sagar Lokhande no. 230/2/25 Plot No. 25 Adm Area|  Rs.4,6354,141.00 plus  |1,41,00,000-
are located 72 [ Other Accessories ¥15.70,00000 | T157,00000 |<15,000.00 Lokhande Mr Sagar Vilas Lokhande '13 ?25.5025% MtrZ and1Ga1t1 nZo 230/&/24 unaphplhed interest fthéereon %/wtzh2
5. | ntaled capacty ofmain producs/ sevices | Can be sought by sending request to Resoluton| | jmportant Notes: 35 N\;Jiillza:éoe%/izr{dpfl’?)ts’t\m' #and /i\\lge?r SS ;“;i%r g&%i:\y’ To(t);lr}kodm Ari?éog%aﬁogq 'M?rss gt chrsst mo;;}hsya'l’legtt)zt! 'gﬁérggs)%ng
Professional at 1. The asset is being offered for sale on an individual basis. There is no offer for sale of the Pimpalnare Khatwad, Taluka Gangapur Road, Nashik- 422013 Pimpalnare, Khatwad phata, Dindori| expenses or other incidental
- - cip.vivaan@outlook.com Company as going concern sale Dindori, Dist. Nashik- 422101 Road, Nashik 422101 charges incurred thereof
6 S;‘ﬁ,{‘c“etz SQﬁ s ',‘git"ffnrgﬁ'c”ia‘f’;’;’;‘fts’ Eﬁtgs;ega(:gegggd'j;a/gae%t;e Balance Sheet 2. If auction is successful for Lot No. 1, then at the option of Liquidator keeping in mind the o Type of possession: Symbolic
o T ers—— Deials noLavalabie ' value maximisation, the Liquidator may declare the bid for other lots 2 to 14 as cancelled 13 | M/s Bhau Trading Company Mr. Dnyaneshwar Nanaji Pawar Shop No. 1, Ground Floor, Gram|On 19.11.2018 Rs.13900810.00]  Rs
- oumber of employees) workmen : after the completion of auction and the EMD amount, received for such bidder whose (Prop. Mr. Rajesh Jibhau At Post Bhour, Tal. Deola,Dist. Nashik- 423502 |Panchayat Propety No. 1352/1, below | plus unapplied interest thereon | 21,60,000/-
8. | Further details including last available financial | Can be sought by sending request o auction got cancelled shall be returned within 5 days. o o Borse) Mr. Dinkar Karbhari Suryavanshi National English Medium School, opp.|  with monthly rests, w.e.f.
statements (with schedules) of two years, lists | Resolution Professional at: 3. If auction is successful for Lot No. 3, then at the option of Liquidator keeping in mind the At Deola, Opp. APMC, Deola At Kalwan Road, opp. Market Gate, APMC on Deola-Kalwan Road, Tal.| 19.11.2018 plus all costs,
of creditors are available at URL: cirp.vivaan@outiook.com value maximisation, the Liquidator may declare the bid for other assets at Lot No. 4 to 14 Taluka- Deola, Dist. Nashik- Tal. Deola, Dist. Nashik- 423502 Deola, Dist. Nashik charges and expenses or other
- ) ) ) " as cancelled after the completion of auction and the EMD amount, received for such 423102 Area20.07 SqMBuiltup incidental charges incurred
9. | Eligibility for resolution applicants under section | Can be sought by sending request to : . i tup .
25(2)(h) ofthe Code is available at Resolution Professional at.cirp.vivaan@outiook com s ?ﬁge[i\:\llgi%z?oiugﬂg” %(léte%?r?geillie?nsirr:g”t?:arsgiﬂge?nﬁ%?ssaggﬁshay declare a bid as L Type of possession: Symbolic thereof
10. | Last date for receipt of expression of interest | 21/11/2024 unsuccessful if bid for individual lot are fetching more value. Such liberty of Liquidator so 14 ’;Abplgtt ’;‘io'n‘ty r?'DNO'|18|\‘/|W|’ Opph l\éI{SEéB 2% 25%00/
11 | Date of issue of provisional list of prospective | 01/12/2024 5 f;risut;(ie:r? Exﬁ|a:)r2iE%sé\l',iltuezrg?]xtmissigomgg@o}sbegc;{]sa:?n?\esdis WHAT IS BASIS T:I.Degla? Di(;t. N:gh?l; eregaon oAt B
luti licant - b s s
esovonappear® — WHATEVER THERE IS BASIS AND NO RECOURSE BASIS” through approved service Aread00Samt  on: Svmbolic
12.|Last date for submission of objections to| 06/1212024 provider M/s E-Procurement Technologies Limited — Auction Tiger. — ype ol p -9y
provisional st 6. The bidders cannot place abid at a value below the reserve price. 15 NAplot No. 5, S. No. 184/7, Opp. MSEB Rs
13| Date of issue of final listof prospeciive resolution| 16/12/2024 7. The complete e-auction process document containing details of properties, online e- Sub Station on Deola-Malegaon Road, 28,80,000/-
applicants auction bid form, Declaration and undertaking forms, General Terms and Condition of e- Tal. Deola,sD|st. Nashik
14.| Date of issue of information memorandum, | 21/12/2024 auction sale are available on website: hitps://ncltauction.auctiontiger.net, Contact Are_? 300 fq mt Symboli
evaluation matix and request for resolution pians person: Mr. Manoj Kumar Mishra email cirp.kohinoorgppl@gmail.com ype of possession: Symbolic
to prospective resolution applicants 8. The EMD shall be payable by the interested bidders through RTGS/Demand Draft as per 16 |M/s Surabhi Wires Prop. Mr. Ashok Chintaman Sharma Plot No. 1243, 1244, 1245 and 1246 at|On 17.02.2016 Rs.19289452.00 Rs
15. | Last date for submission of resolution plans 20001/2025. details mentioned in E-auction process document. Jagganath Dudhnath Dwivedi Gala No. 28, New Flatted Building, GatNo. 1131 to 1141, Hindustan Nagar, | plus unapplied interest thereon | 24,86,000/-
— - — Please feel free to contact Manoj Kumar Mishra at cirp.kohinoorgppl@gmail.com in case of D-79, MIDC, Malegaon, Sinnar | Industrial Gala No. C-4, Satpur, Nashik- 422007 |Adgaon Pimpari Sayyed, Taluka and|  with monthly rests, w.e.f.
e R any furherciarfcatonis equied Sd- FltNo, 1 612 Skt e 54155 Rowbowse, - |Areadsas0sqmt charges and xponses o cier
Notes: 1. The Resolution Professional has filed an Interlocutory Application (“IA”) before Hon'bl . : : : ) : ) ) .
R o o o eoculory e ceion () before Fonble) | Date : 06/11/2024 Manoj Kumar Mishra Apartment, Gulmohar Colony, Sarode SAnkul, Radhakrisna Nagar, Type of possession: Symbolic incidental charges incurred
National Company Law Tribunal (“NCLT"), Mumbai, for extension of CIRP period. Place: Mumbai In the capacity of Liquidator . thereof
This Form G is subject to approval of the IAby Hon'ble NCLT. Sdl- M/s. Kohinoor Ginning and Pressli)ng PyrivaleqLimited Rg;l:]\i/kNiggBO%atpun Nashik- 422203 ereol.
CMA Harshad Deshpande g i
Resolution Professio/nal of Vivaan Multistructures Izwmwled P Regn. No. lBBVIPA'OOVlP'Pﬁ);; 35{5?11;)?02(?71 ?/21 ;ggi EMD: 10% of Reserve Price | Date of Inspection: 07.11.2024
BBI/IPA-001/IP-P-00166/2017-18/10335 2. ils: - i i - i i i it
AFANo. AAT/10335/021211224/106686 (vald 1 2111212024) Regd. Address: Office No. 13/14, 2nd Floor, 84/ Dholakawala Building, Contact Details: - Mr. Sl_JshLI Vardlam, Branch Manager, ARB _Branch 98287?6804_, Mls_s Deepali P Sarm_alkar, Manager ARB 9137109848. AFor detal!ed term_s and conditions of the
Reg. Address: 403, Kumar Milennium, Shivatirtha Nagar Kaman, Janmabhoomi Marg, Fort, Mumbai, MH - 400 001 sale, please refer to the link “https://www.bankofmaharashtra.in/propsale.asp’ provided in the Bank’s website and also on E-bkray portal (https://ebkray.in/eauction-psb).
Opp. Krishna Hospiéael‘ PE%daT?S-‘"hEr‘;‘h"éﬁ"aE“@“ﬁoz r:;i: g:rg Regd. Email ID: ipmanojkumarmishra@gmail.com Date : 06.11.2024 Sd/- Authorised Officer & Bank of Maharashtra,
Place and Date: Pune 06/11/2024 Pro%éss Mail d: cirp.vivaan@outiook.com Correspondence Email ID: cirp.kohinoorgppl@gmail.com Place: Navi Mumbai ARB Navi Mumbai, Navi Mumbai Zone

Branch : ARC, Ch. Sambhaiji Nagar Zone Zonal Office, “Mahabank Bhavan”,
C-3, N-1, Town Center, CIDCO, Chhhatrapati Sambhaji Nagar - 431003.
Tele.: (0240)- 6645618, 6645624 e-mail: cmmarc_aur@mahabank.co.in

Sale Notice for Sale of Inmovable Properties

E-Auction Sale Notice for Sale of Immovable Assets under the Securitization and
Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002
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Bank of Maharashtra
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read with proviso to Rule 8 (6) of the Security Interest (Enforcement) Rules, 2002.

Continued from previous page.... Sale Notice No.- Chh. Sambhajinagar/E-bikray/133-227/2024-25/5
Reserve Price
Sr. Name of Borrower/s & Amount due plus o .
Guarantor/s penal interest and Description of the property EMD Amt. ( Value in Lakh)
No. Name & Branch: other charges / expenses )
Bid Increment Amount
61| Borrower : M/s R.M.APoultry (Partnership Firm) Partners & Guarantors - Mr. Anil | Total Dues Rs. 15506432.00 (Rupees One Crore Fifty Five | LOT No. 83) All pieces & parcel of Residential Plot No. 09, M. H. No. 4/828, Sr. No. 171/1, Vidyanagar Co-op 52.00 Lakh
Ramchandra Haral & Mr. Mayur Ashokrao Dhase Guarantor: Mr. Shailendra | Lakhs Six Thousand Four Hundred Thirty Two Only) + | Housing Society, Depotroad, Vaijapur, Tal. Vaijapur, Dist. Chhatrapati Sambhajinagar (Adm.437.26 Sq. Mtrs.) 520 Lakh
Karbhari, Mrs. Taramati Ashokrao Dhase Unapplied future Interest with monthly rest w.e.f. 19.05.2014 + | (Owner—Mrs. Taramati Ashokrao Dhase) -
Branch: ARB Chh. Sambhajinagar penalinterest and other charges/expenses *Possession: Physical *Encumbrances : Not Known 1,00,000.00
(Mr. Somnath Sasane -9960602766, Chief Manager)
62| Borrower : Mr. Vijaykumar Kanhyalal Rathi Prop. M/S Vijaykumar & Company Total Dues Rs. 4866765.00 (Rupees Fourty Eight Lakh Sixty | LOT No. 84) All pieces & parcel of Residential house built on Plot No. 150, 151, Gut No. 207,208,209, 6.25 Lakh
Guarantor: Mr. Nitin Omprakash Rathi, Mr. Ashok Kanhyalal Rathi Six Thousand Seven Hundred Fifteen and Sixty Five | Shrikrishna Nagar,Jamwadi, Tal. & Dist. Jalna. .
Branch: ARB Chh. Sambhajinagar, Rupees only ) + @ 12.85 % future interest and other charges as | (Owner—Mr. Vijaykumar Kanhyalal Rathi) 0.65 Lakh
(Mr. Somnath Sasane -9960602766, Chief Manager) applicable w.e.f. 31.07.2018 + penal interest and other charges/ | ¢Possession: Symbolic *Encumbrances : Not Known 25,000.00
expenses.
63| Borrower : M/s Adarsh Oil Mill (Partnership Firm) Partners & Guarantors - Mr. | Total Dues Rs. 21322646.00 (Rupees Two Crore Thirteen | LOT No. 85) All pieces & parcel of Industrial Land Plot No. 25, 26 & 27, Gut No. 26, Udyogmitra Sahakari
Ambadas Abaji Mankape (Patil), Mr. Anil Ambadas Mankape (Patil) & Mr. Sunil | Lakh Twenty Two Thousand Six Hundred and Fourty Six | Audhyogik Vasahat Maryadit, Chitegaon, Tal. Paithan & Dist. Chhatrapati Sambhajinagar 168.77 Lakh
Ambadas Mankape (Patil) Guarantor: Adarsh Builders & Developers | Rupees only)+ @ 13.15 % future interest and other charges as | (Owner — Mr. Ambadas Abaji Mankape (Patil), Mr. Anil Ambadas Mankape (Patil) & Mr. Sunil Ambadas 16.88 Lakh
Pvt. Ltd. applicable w.e.f. 17.08.2020 + penal interest and other charges/ | Mankape (Patil) 5,00,000.00
Branch: ARB Chh. Sambhajinagar, (Mr. Somnath Sasane - 9960602766, | expenses *Possession : Symbolic *Encumbrances : Not Known
Chief Manager)
64 | Borrower : M/s Adarsh Dairy Products Pvt. Ltd. Directors & Guarantors - Mr. | Total Dues Rs.23815103.00 (Rupees Two Crore Thirty Eight | LOT No. 86) All pieces & parcel of Land & Building (Shed Constructed on) Gut No. 141, Village Babhulgaon, 80
Ambadas Abaji Mankape (Patil), Mr. Anil Ambadas Mankape (Patil) & Mr. Sunil | Lakh Fifteen Thousand One Hundred Three Rupees only) + | R, Tal. Paithan & Dist. Chhatrapati Sambhajinagar. 105.00 Lakh
Ambadas Mankape (Patil) Guarantor: ---- future interest ,Expenses and other charges as applicable w.e.f. | (Owner — Mr. Ambadas Abaji Mankape (Patil), Mr. Anil Ambadas Mankape (Patil) & Mr. Sunil Ambadas 10.50 Lakh
Branch: ARB Chh. Sambhajinagar, (Mr. Somnath Sasane - 9960602766, | 16.09.2023 and Rs. 3624723.00 (Rupees Thirty Six Lakh | Mankape (Patil) 5,00,000.00
Chief Manager) Twenty Four Thousand Seven Hundred Twenty Three only) | ¢Possession: Symbolic *Encumbrances : Not Known
Plus future interest ,Expenses and other charges as applicable
w.e.f. 16.09.2023 + penal interest and other charges / expenses
1. The auction sale for all properties will be Online through website https://ebkray.in/eauction-psb [Contact Numbers-8291220220, Email : support.ebkray@psballiance.com] on 26.11.2024 from 01:00 PM to 05:00 PM (IST) with unlimited extensions of 10 minutes duration each. Last date of
submission of bid/tender with EMD is 25.11.2024up to 04.00 P.M. The intending purchasers can inspect the property/ies with prior appointment at his / her expenses from 10.11.2024 to 25.11.2024 between 12.00 P.M. to 4.00 PM. For prior appointment, please contact to the Concerned Branch.
Bidders shallimprove their offers as mentioned above during online bidding for property/ies.
2. Fordetailed terms and conditions of the sale, please refer to the link “http://www.bankofmaharashtra.in/properties_for_sale”provided in the Bank’s website & on E-bikray portal (https://ebkray.in/eauction-psb).
Date : 05.11.2024 Authorized Officer,
Place : Chh. Sambhajinagar Bank of Maharashtra, Chh. Sambhajinagar Zone




